THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Monday,8th April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]
BEFORE:
JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/7062/2019 BASER ALI MR. R P SARMAH GA, ASSAM
Versus MR. P N SHARMA MS. R B BORA
THE STATE OF ASSAM AND 5 ORS. MR B KOTAKY SC. REVENUE
MS S P CHETRY
2 WP(C)/7142/2019 MIRZA FIROZ NABI ALHADI MR. R ALI MR. P P DUTTA
Versus MR. H A AHMED MR. A BORUA
THE STATE OF ASSAM AND 4 ORS. MR A S SK MR T GOGOI
SC, SEC. EDU.
3 WP(C)/8279/2019 ABDUL MAZID (GAON BURAHA) AND 20 MR S HOQUE GA, ASSAM
ORS. MR. B K DAS SC, REVENUE AND
Versus DISASTER MANAGEMENT
THE UNION OF INDIA AND 7 ORS. DEPT
ASSTT.S.G.I.
4 WP(C)/5934/2021 DHRUBA NATH MR. U K NAIR MR. M K CHOUDHURY (R-
Versus MR. M MAHANTA 7)
THE STATE OF ASSAM AND 8 ORS. MR D C NATH MR. K R PATGIRI (R-7)
MR P BHARDWA] (R-7)
MR. M SARMA (R-7)
SC, SEC. EDU.
5 MC/17/2023 SUBRATA CHATTERJEE and ANR MR.B K JAIN MR. C K'S BARUAH
IN RSA/132/2009 (D/O) Versus
in RSA/132/2009 ON DEATH OF ABANI DUTTA HIS LEGAL
HEIR RATAN DUTTA,
LEAVE NOTE OF ADVOCATES FOR 08/04/2024
1) MR. | HUSSAIN 26-02-2024 To  10-04-2024
2) MS. T GOSWAMI 29-02-2024 To  10-04-2024
3) MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
4) MD. | HUSSAIN 18-03-2024 To  15-04-2024
5) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
6) MS S KEJRIWAL 03-04-2024 To  23-04-2024
7) MR. C CHOWDHURY 22-03-2024 To 18-04-2024
8) MR. R GOSWAMI 05-04-2024 To 08-04-2024
9) MR. A K TALUKDAR 02-04-2024 To  28-04-2024
10) MR. M RAHMAN 02-04-2024 To 21-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010228872019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010230152019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010272792019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010187922021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010051042023

MR A W AMAN
MR D DEKA

MR. A CHAMUAH
MS. M JAIN

MR. N ALAM

MR. N SHARMA
MR. V RAJKHOWA
MR. M H ALI

MD. A SAHAD
MD F FARIDI
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04-04-2024
08-04-2024
08-04-2024
08-04-2024
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To
To
To
To
To
To
To

08-04-2024
27-04-2024
09-04-2024
23-04-2024
20-04-2024
22-04-2024
10-04-2024
10-04-2024
10-04-2024
10-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Monday,8th April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 WP(C)/1844/2020 ANAMIKA DAS MR. R SARMA SC, PNRD
Versus MR. H MAZUMDER GA, ASSAM
THE STATE OF ASSAM AND 7 ORS. MR. H S BARUAH
2  WP(C)/4262/2020 ABDUL MUNIM AND ANR MR. A K TALUKDAR SC, PNRD
Versus MR. S ISLAM GA, ASSAM
THE STATE OF ASSAM AND 6 ORS SC, REVENUE
WITH
3 WP(C)/1515/2020 ABDUL MALIK AND 4 ORS. MR. K N CHOUDHURY SC, PNRD
Versus MR. A U CHOUDHURY GA, ASSAM
THE STATE OF ASSAM AND 6 ORS. MR. A K TALUKDAR SC, REVENUE
MR. A K TALUKDAR
MR. S ISLAM
WITH
I.A.(Civil)/1459/2020 ABDUL MALIK AND 4 ORS. MR. A K TALUKDAR SC, PNRD
in WP(C)/1515/2020 Versus MR. A K TALUKDAR GA, ASSAM
THE STATE OF ASSAM AND 6 ORS.
4  WP(C)/4341/2020 APURBA TALUKDAR MR. S BANIK GA, ASSAM
Versus MR H TALUKDAR SC, REVENUE
THE STATE OF ASSAM AND 4 ORS
5 WP(C)/4353/2020 AKASH BURAGOHAIN MR. P ] SAIKIA GA, ASSAM
Versus MR. A K GUPTA
THE STATE OF ASSAM AND 3 ORS
6 WP(C)/4394/2020 ASISH MODAK MR. S C BISWAS SC, BTC
Versus MR. F A HASSAN SC, IRRIGATION
THE STATE OF ASSAM AND 5 ORS. MS A BORAH
MS. ] GHOSH
LEAVE NOTE OF ADVOCATES FOR 08/04/2024
1) MR. | HUSSAIN 26-02-2024 To 10-04-2024
2) MS. T GOSWAMI 29-02-2024 To  10-04-2024
3) MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
4) MD. | HUSSAIN 18-03-2024 To  15-04-2024
5) MR S K KEJRIWAL 03-04-2024 To  23-04-2024
6) MS S KEJRIWAL 03-04-2024 To  23-04-2024
7) MR. C CHOWDHURY 22-03-2024 To 18-04-2024
8) MR. R GOSWAMI 05-04-2024 To 08-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010056462020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010142382020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010047622020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122602020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010145522020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010147292020
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010025322020

MR. A K TALUKDAR
MR. M RAHMAN
MR A W AMAN
MR D DEKA

MR. A CHAMUAH
MS. M JAIN
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MR. N SHARMA
MR. V RAJKHOWA
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MD F FARIDI
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21-04-2024
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27-04-2024
09-04-2024
23-04-2024
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22-04-2024
10-04-2024
10-04-2024
10-04-2024
10-04-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:15 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Monday,8th April 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:15 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]
BEFORE:
DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
1 MACApp./232/2018 SMTI GIRIBALA RABHA AND 2 ORS MR. A BARUA MR S DUTTA (R3)
Versus MR. A BHATTACHARYYA  MR. C SHARMA (R3)
SRI NAYANMONI NATH AND 2 ORS MR D MAHANTA MR. S DUTTA (R3)
MR. R A HAZARIKA (R3)
2 Crl.Pet./119/2021 DEEPAK HAZARIKA MR. P KATAKI SC, CBI
Versus MRS R BEGUM
THE CBI AND ANR MRS. M D BORUAH
3 Tr.P.(Crl.)/46/2023 MAINUL ISLAM AND ORS MR. A K TALUKDAR MR H R CHOUDHURY (R-3)
Versus MR S ISLAM S. TALUKDAR (R-3)
THE STATE OF ASSAM AND 2 ORS A BEGUM PP, ASSAM
4 WP(C)/4067/2023 GUNAWATI PANYANG @ GUNAWATI MR. M K NEOG SC, ELEM. EDU
PANYANG MORANG GA, ASSAM
Versus
THE STATE OF ASSAM AND 5 ORS.
5 WP(C)/6104/2023 RAHAMAT ALI MD. | HUSSAIN SC, PAND R.D.
Versus H M S ELAHI GA, ASSAM

THE STATE OF ASSAM AND 5 ORS

LEAVE NOTE OF ADVOCATES FOR 08/04/2024
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MR. | HUSSAIN 26-02-2024 To  10-04-2024
MS. T GOSWAMI 29-02-2024 To  10-04-2024
MR H R A CHOUDHURY 14-03-2024 To 10-04-2024
MD. | HUSSAIN 18-03-2024 To  15-04-2024
MR S K KEJRIWAL 03-04-2024 To  23-04-2024
MS S KEJRIWAL 03-04-2024 To  23-04-2024
MR. C CHOWDHURY 22-03-2024 To  18-04-2024
MR. R GOSWAMI 05-04-2024 To  08-04-2024
MR. A K TALUKDAR 02-04-2024 To  28-04-2024
MR. M RAHMAN 02-04-2024 To  21-04-2024
MR A W AMAN 04-04-2024 To  08-04-2024
MR D DEKA 03-04-2024 To  27-04-2024
MR. A CHAMUAH 04-04-2024 To  09-04-2024
MS. M JAIN 08-04-2024 To  23-04-2024
MR. N ALAM 08-04-2024 To  20-04-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010063232018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010032152021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010291132023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010149902023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235232023

MR. N SHARMA
MR. V RAJKHOWA
MR. M H ALI
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MD F FARIDI
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08-04-2024
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